Annexure-3

Name of the corporate debtor: RIA Constructions Limited; Date of commencement of CIRP: 11.12.2018; List of Creditors as on:09.09.2026

List of operational creditors (Workmen)

(Amount in

)

SL

No.

Name of
authorised
representative,
if any

Name of
workman

Details of claim
received

Details of claim admitted

Date of
receipt

Amou
nt
claim
ed

Total
amount
of claim
admitted

Amount of claim
for the period of
twenty-four
months
preceding the
liquidation
commencement
date

Nature
of
claim

% share in
total
amount of
claims
admitted

Amount of
contingent
claim

Amount
of any
mutual
dues,
that may
be set off|

Amount
of claim
rejected

Amount of
claim under
verification

Remarks,
if any

atinder Singh

02.04.2026 [171998

60073

111925

IAs per
[Regulation
13(2), after
(COC approval
and AA
directions.(Inclu
des Gratuity
lamount of Rs
39,173 /-Plus
[nterest of Rs
12857 Till CIRP
date)

[Parmod Kumar

02.04.2026  [59632

57159

2473

IAs per
[Regulation
13(2), after
(COC approval
and AA
directions.(Inclu
des Gratuity
lamount of Rs
40,292/-Plus
[nterest Till
CIRP date)

TOTAL

231630

117232

114398




